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10 .9 .2004
! S h ri A .a . K.Rao coxm sei fo r  th e  a p p lic a n t;
• Sh ri M.N. Banerjee# co u n se l fo r  th e  ,
‘ resp on d en ts.

The lea rn ed  co u n se l fo r  tfeie a p p lic a n t seek s
J
j perm ission  t o  withdraw th e  i ir ig in a i i^^pplication 
i-Ife te s  f i l e d  Ho. 974/04  seek in g  perm ission  '
} to  withdraw th e  £»i.on th e  ground t t e t  he i^s  
jbeen a ssu red  by th e  respondents t o  gran t 
{th e  r e l i e f s  c la im ed  by him. tfe i s  p erm itted
5 t o  withdraw th e  Ch, The i s  d ism issed  as'■ i!
“withdrawn.

CM.P. S in g h )  
V ice  G lm irm an
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